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Hewe Department, »
Mn illv ra ?_,’J yu , B ('l'.".b’J y—4 OO ()/’ 5 7
Toted tlic 4th August 1980,

eaine Aok 3 -PRS—2.- In c¢xcrcisc of the pewers
Phegong 86, NoJAJ 1178/3(355) BRS-2.- In ex¢ |

v T—

emferred by clause (11) of scetio 59‘91" the Priscns Act,

1894 (IX of 1894) in its application to tle State of

. e . . A
Malorashira and of all cther pewers enabling it in that
w v
belialf, the Government of Malarashtra liercby mlcs the
- ~ -
following rules further teo amend the Maharashtra Prisos
i

e | (Bedding, Clothing ond Equipment) Rules, 1965, noecly :-
'w

1. These rulcs my be called tle Malarsshira Prisons
(Bedding, Clotling ond Equipment) (Azendrent) Rules, 1980.
2. In rule 21 of the Mahsrashtra Prisons (Bcdding,

Clothing snd Eouwipmemt) Rules, 1965, agoinst the entry

otk v I A
Cotton clothing cxcept shecet, after tle figurc and werd
"8 1:::\.n‘chs“ tlhe brackets, figurce and werds "(6 menths in
respect of prisoaers confined in the Open District Prisen,
Paitlon)" slall be added.

~ ~ - v

i Y £ Malprasiiira,
By order and in the name of 4i¢ Governor of #Malaracshira,

S.D. Deshpafide™ |
Deputy Sccretary to Gevernments

1,‘4"
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NX.MAJ 1178/3(355)-FR5-2,
HemeDe partrent,

e L. Mantralaya, Berbay—400032,
'\'\\ - Tatcd the 4th August 1980.

Cepics frrmarded with cempliventsr for informatien for—
: - ’ i

| /T/u. mspector General of Prisons, lalhorashtra Statce,
5 ] Pume ,
’ A11 ILeputy Imsmeeter Geucrals of FPrizms,
¥ N .
411 superintendents of Central gad District PoisinS.
The Accountvnl General, Moharositis-11, Hagpur.
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